NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH
AHMEDABAD

CP(CAA) No. 86/NCLT/AHM/2017
CA(CAA) No. 55/NCLT/AHM/2017

Coram:  Present: Hon’ "ble Mr. BIKKI RAVEENDRA BABU
' B ' MEMBER JUDICIAL

.......

ORDER

Learned Senior Advocate Mr. Navin Pahwa W1th Leamed Advocate Ms Natasha
- Sutarnia present for Petitioner. |

Proof of publi'cation filed.
" Proof of service of notice on statutory authorities filed.
Reply to Common representation of Regional director filed.
"~ No representation received from publiC.-.
Heard arguments of Leamed Counsel for petltloner

Order reserv_ed. - _ M V\ Ld\ /5
- ? _ ' S BI 'RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 12th day of October, 2017.




